FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

PRAYAG POLYTECH PRIVATE LIMITED OPERATING IN MANUFACTURING
AND EXPORT OF PLASTIC MASTERBATCHES AT BHIWADI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along PRAYAG POLYTECH PRIVATE
with PAN & CIN/ LLP No. LIMITED
CIN:- U28994RJ1982PTC012328
PAN:-AAACP1009R
2. | Address of the registered office C-587, Phase -1, Industrial Area, Bhiwadi,
Alwar, Rajasthan - 301019
3. | URL of website https://www.prayagmb.com/
4. | Details of place where majority of C-587, Phase -1, Industrial Area, Bhiwadi,
fixed assets are located Alwar, Rajasthan - 301019
> ;2?5:253 capacity of main products/ 4,000 metric tonnes (Approx.)per month
6. | Quantity and value of main products/ Quantity —1500-2000 metric (Approx.)
services sold in last financial year Value - 1819.10 Lakh
7. | Number of employees/ workmen 78
8. | Further details including last available | Last available audited financial statements
financial statements (with schedules) of | are for FY 2024-25. Details can be obtained
two years, lists of creditors are from Resolution Professional by sending
available at URL: an email at:
prayagpolytech.cirp@gmail.com
9. | Eligibility for resolution applicants Eligibility criteria is mentioned in the
under section 25(2)(h) of the Code is detailed ‘Invitation for Expression of
available at URL.: Interest” and can be obtained from
Resolution Professional by sending an
email at:
prayagpolytech.cirp@gmail.com
10. | Last date for receipt of expression of
interest 27.06.2026, Saturday
11. | Date of issue of provisional list of
prospective resolution applicants 07.07.2026, Tuesday
12. | Last date for submission of objections
to provisional list 12.07.2026, Sunday
13. | Date of issue of final list of prospective
resolution applicants 22.07.2026, Wednesday
14. | Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to 27.07.2026, Monday
prospective resolution applicants




15.

Last date for submission of resolution
plans

26.08.2026, Wednesday

16.

Process email id to submit Expression
of Interest

prayagpolytech.cirp@gmail.com

Rishabh Chand Lodha
IBBI/IPA-001/IP-P01075/2017-2018/11766

E-5, Basant Vihar, Bhilwara, Rajasthan - 311001

For Prayag Polytech Private Limited
Date: 02.06.2026
Place: Bhilwara
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FINANCIAL EXPRESS

ZTomai Oifice, Derhi Central, ndias Bank Building, 151 Flear, 17
Parliament Streel, Wew Delhi-110001; Phane: 811-23345518; §
Email: zadalhiceniral@indianbank.co.in

Possession Notice (For Immaovable Property)
[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]

Whereas, The undarsigned being the authorized olfficer of the Indian Bank under fhe
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act and In exercrse of powers conferred under saction 13 (82) read with rude B and 9 of the
security Interest (Enfarcement) Rules, 2002 issued 3 demand nofice dated 19.03.2026
Calling upon (1) M/s Delhi Fabrc Creation [Ptnpﬂulnrshlpﬂrmmnrrmrh i2) Mr. Rajesh

Walholra 5/a Mr. Darshan Malhotra (Proprietor/Guarantor), (3) Mrs. Shweta Malholra
Wio Mr. Rajesh Mathotra (Morigagor/Guaranior) with our indian Bank, Kohat Enclawe,
Pitampura Branch 1o repay the amount mentioned in the notice being Rs. 2,51,32,264.00
(Rs. Two Crore Fifty One Lakh Thirty Two Thousand Two Hundred Sixty Four Only) as on
19.03. 2026 with futura interest thereon at the comtractuad rate plus cost charges and
#xpanzas bl data of payment vthin 60 days frarm the date of raceipt of the said notice

The Borrower Guarantor having faibed 1o repay the amowent, nofice & hereby given o the
borrower and the public in general that the undersigned has taken possession of the
property described herein befow in exercise of powers confarred on him under section 13(4)
of the said Act read with rula 8 and 9 of the said rules, an this 30t day of May al the year
2026, The borrower in parficular and the public in general’is hereby cautioned not to deal
with the properly and any gealings with the propery will be subject to the charge of the
Indian Bank for Rs. 2,51,32,264.00 (Rs. Two Grore Fifty One Lakh Thirly Two Thousand
Two Hundred Sixty Four Dnly} as on 18.03.2026 and future interest thereon at the
confraciual rate plus cost, charges and axpenses Hll date of payment. “We dreaw attenteoi 1o
the pravisions of section 13(8) of the SARFAES] Act and the rules framed there under which
deals with your rights of rademption aver the sacurities”

DESCRIPTION OF THE IMMOVABLE PROPERTY

HIG Flat No. A-202, Second Floor (Without Rool Right) Block-A, Jhulelal apartmen,
Road No. 44, Pitampura DELHI admeasuring 132,00 87 Melerin the name of Mrs, Shweta

j | ‘Bounded by:- East: Flat Mo. 203, Norih: Dpen Space,
West: Flat Mo. 201, South: Entrance/Stair/Lint
Date: 30.05.2026; Place: Dalhi

Authorized Dificer, Indian Bank

PARAMOUNT

WIRES & CABLES

Paramount Communications Ltd.
CIN: L74899DL1994PLC061295

Regd. Office: KH-433, Maulsari Avenue,
Westend Greens, Rangpuri, New Delhi-110037
Ph.: 011-45618800

E-mail: pcl@paramountcables.com, Website: www.paramountcables.com

CORRIGENDUM TO THE NOTICE OF THE EXTRAORDINARY GENERAL MEETING

Members of Paramount Communications Limited ("the Company") are hereby informed
that reference is made to the Notice dated 13th May, 2026 convening Extraordinary
General Meeting ("EGM") of the Company ("EGM Notice"), scheduled to be held on
Saturday, 06" June, 2026 at 12:30 P.M. (IST) through Video Conferencing ("VC") / Other
Audio-Visual Means ("OAVM"), without physical attendance of Members, to transact the
businesses as set out therein.
The said EGM Notice was dispatched to all Members of the Company on 15" May, 2026,
in due compliance with the provisions of the Companies Act, 2013 ("the Act"), the
rules framed thereunder, and applicable circulars issued by the Ministry of Corporate
Affairs ("MCA") and Securities and Exchange Board of India ("SEBI") (collectively
referred to as "the Circulars").
Members are further informed that the Company has filed applications with the Stock
Exchanges seeking in-principle approval for the proposed issuance of 2,19,97,664
(Two Crore Nineteen Lakhs Ninety Seven Thousand Six Hundred Sixty Four) equity
shares & 72,00,000 (Seventy Two Lakhs) Unlisted Convertible Warrants, on preferential
basis, for which approval of the Members is being sought. Subsequently, the Company has
received certain observations from the National Stock Exchange of India Limited ("NSE").
Accordingly, this Corrigendum to the EGM Notice ("Corrigendum™) has been issued and
electronically dispatched on 01% June,2026 to the Members of the Company whose
names appear in the Register of Membersl/list of Beneficial Owners as of May 30, 2026,
and whose e-mail addresses are registered with the Company/Depositories.
The Corrigendum provides certain modifications, and updates to the explanatory
statement of Item No. 1 & 2 of the EGM Notice, pursuant to the observations received
from the NSE, and in accordance with the provisions of the SEBI (Issue of Capital and
Disclosure Requirements) Regulations, 2018 ("ICDR Regulations"), the applicable
provisions of the Act, the rules made thereunder, and the circulars issued by the MCA.
This Corrigendum shall form an integral part of the original EGM Notice and is to be read
in conjunction therewith.
All other contents of the EGM Notice, save and except as amended or clarified through
Corrigendumissued by the Company, shall remain unchanged.
The Corrigendum is available on the website of the Stock Exchanges, BSE Limited
("BSE") at www.bseindia.com and the National Stock Exchange of India Limited ("NSE")
at www.nseindia.com and on the website of the Company at www.paramountcables.com
and MUFG Intime India Private Limited at www.in.mpms.mufg.com.
For PARAMOUNT COMMUNICATIONS LTD.
Sd/-
Rashi Goel
Company Secretary

P

Place: Delhi

CORRIGENDUM

14th E Auction Sale Notice under 1BC, 2006,

Fourteanth Sale Notice under IBC, 2016 of
M5 RG Infra-Build Private Limited (In Liguidation), CIN:
UT010ADL200SPTC13IS052
Regd. Off G-02, Ground Floor, Plot No. SU LSC B-Block RG City Centre,
Lawrence Road, Delhi-110035.
Liguldator's Offlce:; 1670,/120, Shantl Nagar, Tri-Nagar, Delhl - 110035

With refarence Lo the E-aucthon sale notce publishod. on DL0E.2020 for sale of

assets for RAG Infra Boild Private Limeted (In Liguidation) under the pravisions of

Insohvenceand Bankruptey Code, 2016, the last date for submission of EMD Amount

& Documents for all assets under auction was nadvertently published a5 '

19,06, 2026

Flease pote that the last date for submission of EMD Amount & Documents

submission deadline for all assets under auction & 17.06.2026, Plesse mead it
accordingly. Incomeeniance highly regrattad,

Rakesh Kumar lain

Liquidator

ARG Infra Build Frivate Limitad

Regd Mol BBl IPAC IP-POLZET /2018191 3068

PUBLIC NOTICE

Notice is hereby given o all concerned and the general public is hereby
informed that the Environment Clearance bearnng no. 21-433/2024-1A.11
dated 27/05/2026 ("Environment Clearance") has been issued o the
undersigned company by Ministry of Environment, Forest and Climate
Change, Government of India {(“MOEF") for the proposed Expansion of Mega
Commercial Development at Plot no, LP 1B 02 Gateway Dislrict, Asrocily,
Indira Gandhi Intemational Airport, New Delhi. Copy of the said Environment
Clearance issued by MOEF are available on the website of MoEF/SEIAA
parivesh portal, which can be accessed through the following link
hitps:/iparivesh nic.in

Sdi-

M/is ANGELICADEVELOPERS LIMITED

3rd Floor, Worldmark 2, Assel 8, Aerocity, New Delhi— 110037

Phone No.: 011-4 1384000

FORM G

FORM NO. 14
[Sae Reguialion 33421
OFFICE OF THE RECOVERY OFFICER — Il
DEBTS RECOVERY TRIBUNAL DELHI (DRET 3)
4th Floor, Jeevan Tara Building, Parliament Street, New Dalhi — 110001

INVITATION FOR EXPRESSION OF INTEREST FOR
PRAYAG POLYTECH PRIVATE LIMITED OPERATING IN

MANUFACTURING & EXPORT OF PLASTIC MASTERBATCHES AT BHIWADI

| {Under sub-requiation (1} of requlation 3684 of the Insalvency and Bankruptcy Board
of India (Insolvency Resolution Process for Carporate Persons) Requiations, 2018)

~ RELEVANT PARTICULARS . -
1.| Name of the Corporate Debtor PRAYAG POLYTECH PRIVATE LIMITED

Iai-ung with PANICIN/LLP No.
2. Address of the registered offics

PAN: AAACPICIGR | CIM: U28394R.19E2PTCOTZ328
| C-587. Phase -1, Industrial Area. Bhiwadi,
Ahvar, Rajasthan - 301019
' hitps./lwww.prayagmb. comy
| C-587, Phase -1, Industrial Area, Bhiwadi,
Ahwar, Rajasthan - 301019

4,000 metric tonnes (Approx. ) per month

3, URL of website

|of fised assats are located

Instalied capacity of main

_|productsiservices | ; .

B, | Cuantity & value of main products! | Quantity —1500-2000 metric {Approx.)
_ser-ﬂices sold in Fast inancial year | Value - 1819.10 Lakh

7.| Number of employees/ workmen | 78

8. | Further detais including last availabie | Last available audited financial statements
financial staiements, (with schadules] | are for FY 2024-25. Defails can ba cbiainad
of two vears, 51 of creditors, relevant | from Resolution Professional by sending an
dates for subsequent avents of the email at;
| proess are available at  prayagpoelytech.cirp@gmail.com

9. | ERgibility for rescfution applicants | Elgibility crteria is mentioned in the defaled
under saction 25(2)(h) of the Invitation for Expression of Intesest’ and can be
Code is available at obtained from Resolution Professional by

sending an emai at:

| prayagpolytech.cirp@gmail.com

27.06. 2026, Saturday

F

10| Last date for recespt of expression
of interest |

1 | Date of issue of provisional list of | 07,07.2026, Tuesday
prospective rescfubion applicants

12| Last date for submission of
objections to provisional st

13, Date of isswe of final kst of
| rospecive resclulion applicante

14| Date of issuea of information
memarandum. evakuabon matnx
\and request for resolution plan to

_|prospeciive resolution applicants |

15 | Last date for submission of
_r&ﬂduﬂm plans

16| Process email id to submit
Expression of Inferas!

12.07.2026, Sunday
| 22.07.2026, Wednesday

| 27.07.2026, Monday

26.08.2026, Wednesday
- prayagpolytech.cirp@gmail.com

Sdi-
Rishabh Chand Lodha
Regn. No.: [BBIIFPA-DD1IP-PO10FS2047-2018/11766

Date - 02.06 2026 Address: E-5, Bazant \ihar, Bhilwara, Rajasthan - 311001

DEMAMD NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1983 ANMD RULE 2 OF SECOND SCHEDULE TO THE
INCOME TAX ACT, 1961,

RGM2I2026 12052026
HATIONAL ASSET RECONSTRUCTION COMPANY LIMITED
Varsus
WEST HARYANA HIGHWAYS PROJECTS PVT LTD AND ORS

To,

West Haryana Highways Projects Pvt Ltd and Ors

Sam Hospilal Road, Jungpura Bhopal, New Delhl = 110014

Also at: 153, Okhla ingustrial Estate, Phase-1ll, New Delhi— 110020
Also al: B-24, Secior-3, Noida, UP - 201301

This Is o natify that as per the Recovery Certificale isswed n pursuance of orders
passad by the Presiding Officer, Debts Recovery Tribunal Dethi (DRT 3] in
TAMTZ2022, an amount of Rs, 6921555480.69 (Rupees Six Ninety Two Crores
Fifteen Lakhs Fifty Five Thousands Four Hundred Eighty Nine And Palse Sikty
Mine Only) atong with pendanta lite and futurs interest @ 12% Simple Interest Yearky
woef, 25022012 10 realisationand costs of Bs, 1,50,000 (Rupees One Lakh Fifty
Thousand Only) has become due against you [Joinily and SeverallyFuliyvLimited).

2. Yau are hereby dirscted o pay the abave sum within 15 days of the recaipl of thes
notice, falling which the recovery shall ba made In accordancs with the Recovery of
Cebis Due to Banks and Financial Instbulions Act, 1993 and Rules there under

3 ouare hereby ordered 1o declare anan affidaw the partculars of vour assels on or
before the next date of hearing.

4. You arg heraby ardered bo appear bafara tha undarsigned on 180652026 al 10:30
a.m. forfurther proceedings,

5. In addition o the sum aforasaid, youw will atso be liabla to pay;

(&) Such inlerest & 5 pavable for tha period commencing immediately aller this
nodice of the cartificateleswecution procaadings.

(biAll costs charges and expenses incurred in respect of the serdice of this nobics and
warrants and olher processes and afl other proceedings taken fof recoverning the
amount dua,

Givan undar my hand and seal of the Tribunal Sdi- Recovery Officer
Date: 15,05.2026 Debts Recovery Tribunal Delhi (DRT 3)

Date:01.06.2026 Membership No.: FCS 9577 Place: Bhilwara For Prayag Polytach Private Limitad
Regd. Office : A-177, Okhla Industrial Area, Phase-l, New Delhi-110020.
CIN NO. L45101DL19TIPLCO03E54 - Website - www.acllnet.com Email - malli@acilnet.com
Statement of Standalone and Consolidated Audited Financial Results
for the quarter and year ended 31st March, 2026 (Rs. in Lakhs)
Standalone Consolidated
g Partlculacs Quarter ended Year Ended Quarter ended Year Ended
31-03-2026 | 31-03-2025 | 31.03-2026 | 3103-2025 | 31-03-2026 | 34-03-2025 | 31-03-2026 | 31-03-2025
(Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited)

| Total income from aperalions 13222987 | 121583.63 45651081 | 40886231 | 132228487 | 121583.683 45651081 | 409862 31
I | Met Profit/ (Loss) for the period

(bpefore fax, exceplional and for

gxtra ordinary ltems) 10795.52 tH174.41 3575194 2724022 10802 48 180,03 35777 .26 27260 06
| Met Profit | (Lozs) for the period

before tax (after exceplional &nd |

or extra ordinary items) 1078552 1117441 35751.04 2r240.22 10986 66 1119118 800922 Zrantm
IV | Met Profiti (Loss) for the panod

aiter tax {after excepbional and

tar gxtra ordinary llems) &014.06 B316.47 26432 16 20151.08 8202.11 833324 2658634 | 2020813
V| Total Comprehensive Income for

the period [Comprising Profit /

(Loss) for the period (after tax) and

other Comprahensive Income

iafler tax) a3y 833345 26391.49 20128.05 818134 8350.22 2654566 | 2016514
VI | Equity Share Capital 1339.75 1338.75 1339.75 1330.7% 1338.75 133875 1338.75 133675
VIl | Diher Equity IReserves) Excluding

Revalidation Reserve] as shown

in the Audited Balance Sheet of

the Year 20465639 | 178866 82 204550 62 | 178504 99
VIl | Earnings Per Share {of Rs. 2/-

gach) {for continuing and

discontinued cperations)

Basic 11.96 1241 a9.45 30.08 12 24 124 44 +9.69 J0T7

Ciluted 11.96 1241 35.46 30.08 1224 12.44 39.69 3047

NOTE:

1 The above standalone & consolidated financial results have been reviewed by the Audit Committes and thereafler approved by the Board of Dirgctors at their
meating held on 30th May, 2026, The standatone & consolidated financial results have been prapared in accordance with Indian Accounting Standards { IND-
A3 prescribed under section 133 of the Companies Act, 2013 read with Rule 3 of the Companies | Indian Accounting Standards) Rules, 2015-and ralevant
amendment rules thereafter. The statutory auditors kave expressed an unmedified audit opinion on these resulis

2 Tha Board of Directors have recommendad dividend af tha rata 35% for the Financial year 2025-26 of B2 0.70 paise per aquily share [face valua of Re. 2 aach)
subject to approval of the share holders at the ensuing Annual Ganeral Meeting.

3 The Above s an exiract of the detaild format of audited financial resulls for the guarter and year ended 3151, March 2026 filked with the Stock Exchanges
under Regulation 33 of the SEBHLODR) Regulation 2015 as amended, Results are availabla al Company's wabsite www_aciinet. com and also at BSE and
KSE Websites www bseindia.com & www neeindia.com

lor Ahluwalia Contracts (India) Lid

g/

{ Bikrarmjit Ahluwalia)

Place : New Delhi Managing Director
Date - 30.05.2026 DiN- 00304547

homefirs

- ,_l.'lLf_,-
GP=S Solar
Bublding Tewst & Partnerships
NOTICE OF EXTRAORDINARY GENERAL MEETING

Notice is hereby given that the Extra Ordinary General Meeting (“EGM”) of the members
of GP Eco Solutions India Limited (“the Company”) will be held on Saturday, June 20,
2026, at 02:30 P.M. (IST) through Video Conferencing ('VC")/ Other Audio-Visual Means
("OAVM") to transact the businesses as set forth in the Notice convening the said
Meeting.

In compliance with the provisions of sections 108, and other applicable provisions, if
any, of the Companies Act, 2013 (‘the Act’) (including any statutory modifications or re-
enactment thereof for the time being in force and as amended from time to time), read
with Rules 20 of the Companies (Management and Administration) Rules, 2014 (the
‘Rules’), read with General Circular No. 14/2020 dated 8th April 2020, 17/2020 dated
13th April 2020, and various subsequent circulars, read with Circular No. 09/2024 dated
September 19, 2024 as issued by Ministry of Corporate affairs (collectively referred to
as (‘MCA Circulars’)) from time to time, permitted the companies to conduct General
Meeting (“the Meeting”) through Video Conferencing (“VC”) facility or other Audio
Visual means (“OAVM”), without the physical presence of the Members at a common
venue. In compliance with the provisions of the Companies Act, 2013 (“Act”) SEBI
(Listing Obligation and Disclosure Requirements) Regulations,2015 (“SEBI LODR
Regulations”) and MCA Circulars, Extra-Ordinary General Meeting (“EGM”) of the
Company will be held through VC/OAVM on Saturday, June 20, 2026, at 02:30 P.M.
(IST). The deemed venue for the EGM will be the Registered Office of the Company.

In terms of the aforesaid Circulars, Notice convening the EGM of the Company has been
dispatched only through electronic mode (i.e. mail) to the members who have
registered their E-mail IDs with the Depository Participant(s)/Company. The Company
completed the dispatch of the Notice of the EGM on Friday, May 29, 2026.

In terms of Section 108 of the Act, read with Rule 20 of the Companies (Management
and Administration) Rules, 2014, as amended, Regulation 44 of SEBI LODR Regulations
and Secretarial Standard on General Meetings (“SS-2”) issued by the Institute of
Company Secretaries of India, the company is pleased to provide to its Members, the
facility to exercise their right to vote by remote e-voting or e-voting during the EGM. The
Company has engaged the services of CDSL as the Agency to provide an e-voting
platform to the Members of the Company. The details relating to e-voting in terms of the
Act and the relevant Rules are as under:

1.All the businesses as set out in the Notice of EGM may be transacted through
remote e-voting or e-voting during the EGM.

2.The remote electronic voting will commence from Wednesday, June 17, 2026, at
9:00 A.M. and ends on Friday, June 19, 2026, at 5:00 P.M. No remote e-voting
shall be allowed beyond the said date and time.

3.The voting rights of Members shall be in proportion to the equity shares held by
them in the paid-up equity share capital of the Company as on, Saturday, June 13,
2026 (“cut-off date”). Any person who acquires shares of the company and
becomes a member of the company after the dispatch of the Notice of EGM and
holds shares as on the cut-off date, may cast his/her vote through remote e-voting
or e-voting during the EGM by obtaining the Login-ID and password by sending a
request to CDSL. However, if such a member is already registered with CDSL for e-
voting, then the existing User-ID and Password shall be used for casting a vote.

4.0nly those members who will be present at the EGM through VC/OAVM facility but
have not already cast their vote by remote e-voting, shall be eligible to vote through
the e-voting system in the EGM.

5.The Cut-off date for determining the eligibility to vote by remote e-voting or e-voting
during the EGM is Saturday, June 13, 2026 (“Cut-off date”).

6.A Member may participate in the EGM even after exercising his/her right to vote
through remote e-voting but shall not be allowed to vote again at the EGM.

7.A person whose name is recorded in the Register of Members or in the Register of
Beneficial Owners maintained by the depositories as on the cut-off date only shall
be entitled to avail the facility of remote e-voting or e-voting during the EGM.

8.The Notice of the EGM is displayed on the website of the Company, i.e.
www.gpecosolutions.com, and available on the website of NSE, i.e.
https://www.nseindia.com/ and https://www.cdslindia.com/.

9.The manner in which the members, who are holding shares in dematerialized mode
or physical form or who have not registered their email addresses with their
Depository/the Company, can cast their vote through remote e-voting or through the
e-voting system during the EGM will be provided in the Notice of the EGM.

10.In case of any query/grievance with respect to remote e-voting, Shareholders, may
refer to the Frequently Asked Questions (FAQs) for Shareholders and remote e-
voting User Manual for shareholders available under the Downloads section of CDSL
e-voting website https://www.cdslindia.com/ or call on.: 022-62638200 or send a
request to helpdesk.evoting@cdslindia.com.

Manner of Registration of e-mail addresses:

In case shares are held in physical mode, please update your e-mail ID with
investor@bigshareonline.com. In case shares are held in demat mode, please update
your e-mail ID with your relevant Depository Participant.

For GP Eco Solutions India Limited

Sd/-
Tanushree
Company Secretary & Compliance Officer

Date: May 28, 2026
Place: Noida

Home First Finance Company India Limited QGll RISy o)
CIN: L65990MH2010PLC240703, Website: homefirstindia.com
Phone No.: 180030008425 Email ID; loanfirst@homefirstindia.com

SALE NOTICE FOR SALE OF IMMOVABLE

PROPERTIES

Borrower (5} as per column (i), due to Home First Finance Company India Limited,

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Recenstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with provise to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Motice is heraby given to the public in general and in particutar to the Borrower {s) and Co-Bomrowar (s) as per-cofumn (i) that the below described immovable properties as per column (iii) mortgagedicharged to the Secured Creditor, the physical possession of which has

been taken by the Authorised Oficer of Home First Finance Company India Limited for realization of its dues plus interest as detaled hereunder and whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under Section 13(2) of
the said Act proposes o realize dues by sale of the said propertyiies and it will be sold on “As is whene is®, "As is what is°, and "Whatever thers 5" as descrbed hereunder. The auction will be conducted “On Line”, for the recovery of amount due from Bomrower {s) and Co-

Sr. | Name Borrower (s) PROPERTY ADDRESS Date of | Demand Date of Market EMD Date and Last Date & Time of Number of
Mo. | and Co-Borrower (s) Demand | Notice | possession| Value | Amount | Timeof | Submission OfEmd & | Authorised
Notica | Amount Auction Documents officer

g | Rakesh Kumar- Flat-2984, Ssctor-55, Housing Board Colony (House No. 20B4). Residential House No. | 03-12-2024 | 1088414 | 15052025 | 705200 | 70,520 17-06-2026 15-06-2026 TH3B373610

{ Poomam 20984/LIG/GF, Sector-55, Housing Board Cofony, Sub-tehsil Gaunchhi, Distt. Fardabad, (H1am-2pm) (upéo Spm|

Haryana, Fandabd, Haryana-121004. Bounded By : East by - : House no. 2983GF, West by -
i Housa no, 2985/GF, North by - Road, South by - Dpen Space Vacant Land
E-Auction Service Providar E-Auction Website/For Details, Alc No: for depositing Branch IFSC Name of
Other terms & conditions EMD{other amount Code Benaficiary

Company Name ; e-Procurement Technclogies Lid. [Auction Tiges). hittp:www. homefirstindia.com 912020036268117- UTIBDNOO3GS Authonzed Officer,
Help Line No 079-35022160/ 1491 182 Costact Person | Ram Sharma -8000025207 hitps.ihomefirst auctiontiger net Home First Finance Company India Limiled - Home First Finance Company
a-Mail i - ramprasadifauctiontisernet and support@auctontinar.net Auxis Bank Lid | MIDC, Andhen East. India Limitad

Bid Increment Amount - Rs. 10,000/-. The sale will be done by the undersigned through e-auction platform provided &t the Web Portal (hitps:homefirst auctionfiger.ned). E-Auction Tender Document containing online e-auction bid form, declaration, Genera! Terms &
Canditions of online auction sale are available at Portal Sta. To the best of knowledge and information of the Authorized Officer, there s no encumbrance on the properbies. However, the intending bidders shoukd make their own independent inquiries regarding the
encumbrances. title of propertyiies pul én auction and claims rights! dues! affecting the propery, prior to submitling their bid. The e-Auction adverisement does nof constitule and will net be desmead to constitute any commitment or any representation of Home First. The
property is baing sold with all the exisiing and future encumbrances whather known or unknawn to Home First, The Authonsed Officer 3ecured Creditor shall not ba responsible in any way for any third-party claims nghts' dees, Tha sale shall be subject fo rules/condifions
prescribed under the securitization and Reconstruction of Financial Assets and Enforcemant of Security InterestAct, 2002, In case of any discrepancy English Version of the Notice will be treated as authentic.

STATUTORY 15 days SALE NOTICE UNDER THE SARFAESI ACT, 2002

inberest and cost.
Cate: 02-06-2026 Place: NCR,

The borrower guarantors are heraby nolified to pay the sum as mentionad in the demand nobice along with upto date interest and ancillary expenses befare the date of e-Auction, failing which the property will be auctionad! sold and balance dues, if any, will ba recovensd with

Sagned by Authonzed Officer, Home First Finance Company India Limited

epaper.tlnan'ﬁﬁexpress-.ann‘. @
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HINDUSTHAN INSULATORS & INDUSTRIES LIMITED

GIN: L31300DL 1 259PLCO03 141
Registered Office: Kanchenjunga, Seventh Fioar, 18, Barakhamba Road,
MNew Dethi, 110001, India , Telephone: +33-11-23310001, G2, 04 &05,
Websita; www hindusthaninsulators.com; Emall; investorsi@hindusthan.co.n

NOTICE OF POSTAL BALLOT & REMOTE E-VOTING
Wolica &5 hareby givan B3 the Members of Hindusihan Insulalors & Industias Limited {the
Company’) thal purzuant 1o Section 108 and 110 the Companes Acl, 2013 |the Act’) read with
Rufe &)-and Rufe Z2-of Companies (Managemend & Adminisiration] Ruses, 2014, a3 amended
and Regulation 44 of the Sacurities ard Exchangs Board of India (Listng Obligations and
Disclosure Reguirements) Regulatons, 2015, General Circular Nos: 082024 dated Septamber
19, 2024, 0372025 daled Septernber 22 2025-and all olher refevanl circulars issued by he
Ministry of Corporate Affairs, Govemment of India (*MCA Circulars™) i this regand. and other
applicabie provisions of the Act, Rules. Cimculers and Notifications ssued thereunder (inchiding
any statutpry modiFcalions or re-engctmant thereot for the ima being i force and a5 emended
from berse (o-tame), the Ordinary Rasolulion as set aul i the Postal Ballol Notice dated May 27,
2026 regarding the issue of Bonug Shares s proposed far consideration by the members of the
Company for pessing by means of Postal Ballsd | Electronic woling, Delafied axplanatony
statement saling oul the maferial facts canceming resalutions and. instruckans for e-voling is
giwan in {he-said rofice ol postal ballol! e-voling (the "MHotice™),
Pasial Ballot Notice togethar with Explanatory Statemend and instuciions for remate e-vafing has
baen sant o the membars of the Company anly threugh alectrors: made on Morday, Juna 01,
2026 b [hose mambers whosa names appear on the Reqistar of Mambers | Reqgizter of Bareficial
Oanars ason Friday, May 258, 2056 ('Cut-0ff Date') recened from the Deposhiones and whose &
mail address is registered with the Company | Regsirar and Transfer Agend /' Depository
Parlicipards | Depositoras, Copy of this Pestal Ballol Nelice is also available an the Company's
webs=ae at www hindustheninsulaiors.com. website of BSE Limifed (lhe 'Stock Exchange’) al
The Company has engeged the sensces of National Securties Deposilory Limited ('NSDL') for
{he purpose of praviding e-Vating facility b its Members. The rermate a-voling shall commende at
B:00 AM. (IST) on Tuesday, June 02, 2026 and ends at 5:00 PM. (IST) on Wednesday, July
01, 2026, The e-wating will not be allowed beyond the aforezaid dateand tima and the e-voling
midule shall be forthwith disabled by National Securilies Depository Limésed spon expiny of the
alprasaid pericd. Once a member cast hisher voie on the rasolufion, hetsha shall nat be allowed
{0 changa 4 subsagueanlly,
Memibers who have not regsiensd ther e-mad sidress arg requasisd o register the sammea (1) with
the Depositary Participant £2] where thay maintaln their demat accounts, if the shares are held in
elactranic forn and (8] Members helding shares in physical mode, who have nol registened |
ipdated their e-mail address with the Company, are requestad fo register | updase their e-mall
addrgss by submilting Form |ER-1 (available on the websiie of the Company al
wnnv hindusinanmesulalars. com) duty filad and signed along wilh ragquesile supporing socumsnls
fo Skyling Financial Serices Private Limibed a1 D-1534, 17 Floor, Okhla Industral Area, Phase-|
Mew Delhi- 110020
In accordance with SEBI (Issue of Captal & Disclosure Reguirements) Requlations, 216, the
naw equity shares o ba alloftad pursuznt to the bonus issue-shall be aliofled in dematerialised
form onty and shall be credifed o the respective demat accound, Inview of the same, shareholdars
halding the shamas in physical mode am requesled |0 demalerizbzs thair shamas or the
Ehareholders whose demal accountis ndd operational due to vanous reasons ane reguashad ko
acfivate the demat accound, The said requirements are required 1o be complsted onor befare the
Regord Drate as may be determinad by the company for this prpose, which shall be announced
separalaly. Non-damalerishsatan of physical shanes oo deactvation of demal accound wauld
result-in bonug shares being cradibed b Suzpense Escrow Demal Account of the Company
wherein te Wating rights oa such bonig equity shares would remain fiozen, Members can oontact
the Company's RTAfor assistance in this regard
Wr. Meeraj Sharma, Proprietor of b5, Neeraj & Associales, aPracticing Company Secretary Fem
[Membership Mo, 80713, COP: 23057), has been appeinted as the Scndinizer o sorutinize the
remate e-Voling pracess and lo ensure thal vales are cast ihrough the remaoks e-\oling modula in
afair and Fansparent mariner,
The Scrulinizer shall maks a repord of the lolal volas casted in favaur and against, if any, and wil
subemd it 1o the Chalrman of the Company o any parson authorised by him, on or boforeFriday,
Juby (3, 2026, The declared Results sfong with the Scrufinizer's Rapor will be submitied i BSE
Limited ("BSE"} and dispfayed on ihe Nofice Board of the Company at i3 Registered Office; and
will be availzble on the Company’s websibe st wew hindusthaninsulators com. MEDL engegad by
the Company Io faciiale remole e-Voling, will also display the Fesulls an ils wabsila at
iy evaling. nsel.com
Incage of any guarnes, you may refer the Frequenily Asked Dusstions (FAQs) for Shareholders
and e-voling user manual for Shareholders available gl the download section of
vy evnling. nsd com or call on; (22 - 4886 7000
Final Dividend and Record Date
Tha Shareholders may nota that the Board of Direclors of the Company, al ds Meatng hald on
May 27, 3026, has recommended a final dividend @255% (& Rs. 0.50/- per equity share of Face
Walue of Rs. &= each fior the Financial Year ended March 31, 2026, subjact to the approvel of the
miembars at tha Annal General Maeting { AGK} Tha Final Dividand, if declared sl AGH, will be
paid (4] b the membears whose names apgear in the Regester of Members of the Company as on
Record dabe La, Friday, June 18, 2026 and (b) 1o all bensficial owners furnishad by Matanal
sacurities Bepository Limsted (MEDL) and Central Depository Services {India) Limited (CDSEL), as
on Record Date | inrespectof shares held in dermabengized form,
By the order of Board of Directors
For Hindusthan Insulators & Industries Limited
Seli-
(Meha Kejriwal)
Company Secretary & Compliance Officar
Membership No.: F12381

Place : Mew Delhi
Date - Juna 01, 2026

g Satin SATIN HOUSING FINANCE LIMITED
Housing Corporate Office: Flat r-r.l- 497 Vihie,
Finance Lid. igram |

THE AMSWER IS5 HOME

DEMANHD NOTICE

UHDER SECTION 13{2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINAMCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH RULE 3 (1) OF THE SECURITY INTEREST (ENFORCEMENT]) RULES, 2002.

The undersigned is the Awthorized Officer of Satin Housing Finence Limited under The
Securilization and Recanstruction of Financial Assels and Enforcement of Security Infenest
Aot 2002 (fhe sped Actl In exercise of powers conferred under Section 13(12] af the said
Act read with Aule 3 of tha Security Interest (Enforcernent) Rudes, 2007, the Autharized Officer
haz issued Demand Motices dated given below under section 1302} of the said Aot callng
upan the following Bomawar(s] (the “said Borrowenz)™), to repay the amounts mentianed in

Ehe respective Demand Notices) is5ued to them that are alse given below,

In connection with abave, Notice i5 hereby given, once again (o the sad Bomawer(s) (o pay
the due amaount mentioned in the notice dated given below undar sec. 1302}, within & days
from the publication of thiz Motice, the amounts indicated herein below, togethe: with further
interest a5 detailed in the said Demand Moticeds), from the dateds) mentioned belaw 1l
tha date of paymant andfar realization, payeble undar the loan agreement read with ather
docementsiwritings. IF any, executed IIE thi sasl Borrowed(sh As securty for dug FEfuEyment
of the lzan, the following azsets have been morigaged 1o Satin Howsing Finance Limited by
Lhe gaid Barrower{s) respectively,

51, Hame of the Borrower, Co-Bormowar Damand Motice Date & Amount
No. 4 Loan Account Na. e In Rs.
1 |1, Ganpat 5o Sahiram (Borrower) 23-05-2026
Z. Kamla Wio Ganpat {Co-Borrower) Rz, 2,42,355/- (Rupees Two Lakh

Bath Rfo ¥hanpur Chhata, Mathura, Utiar Forty-Two Thousand Three Hundred
Pradesh-281407 Fifty-Five Only) as on 31.05,2026
Loan Account Mo. - LAMTRO322-00004590

Description OF The Immovable Property:-One Plol asea 46.£5 sg. mir, situaled at part of
Ehasra Mo, 192, Mauja Chhata/Dhamsinga Marg Par Viksit Mal Abadi, Tehsil Chhata, Dist
Mathura. Boundad as endes- East: 12,5, Road 12 1t wide, West: 12.5 ft,, Plot.of Mhes, North
40 ft, Plot of Khemchand, South: 49 ft., Plob of Sedler. Reqstersd an: 13.10,2020, in book no
01, vol. no. 8244, Pg. no. 39-70, 51 noc 12263,

2|1, ditendra Kumar S/o Rajan Singh (Borrawer) 25-05-2026
2. Shyam Wati W/o Jitendra (Co-Bomower) Re. 6,13,775/- (Rupees Six
Bath Rfo Sadabad Patti Shakti Batpura, Uttar Lakh Thirteen Thousand Seven

Fradesh-281307
Loan Account Mo. - LAAGROSTI-D000T859T

Hundred Emntz-ﬁh'e Only) a2 an
31.05.2026

Description O The Immavalle Property:-Rlot hanng part of Khasra Ko, 287, adm&asurlnﬂ
52.8% =g yds.ie. 4432 5q. mir, having area East: 33 11, West: 35 f, Narth; 14 i, South- 1
M1 siluated al Bakar Town Anea, Mai Abadi Sadabad, Teh, Sadabad, Dist. Hathras, Bounded az
under- East Blot of Vinod Kwmee, West, Pl of Ravinder 8umar; Morth: Khet of Smi. Pushpala
Singh, South: Rasta & min wele. Registered on 15122024, in book no. 43, w0d. na. 2644, Pg.
N, 2E1-200, 5, no, 8421

Z0-05-2016
R%. 586,181/ (Rupees Five Lakh
Eighity-5ix Thousand One Hundred
Eighty-Dne Only) as on 30.04,2026

3 | 1. Manju Manju Wio Dushyant [Bormower)
Fd Duagnnt &/0 Harpal [Co-Borrowar)

Bath Rfa House No. 247, Rakesh Marg,

Ghazabad, LHiar Pradash-200100%

Loan Account Mo, - LAGZBE0121-00002789

Description Of The Immovable Property:-Godown Mo. B, Ground Floos, without Rood Right
Municipal Number 637575 (0ld Mo, 85, New Mo, 249), measuring 13.93 sq. mitn e, 150 549, i
Rakesh Marg Colony, Vill, Masirpur, Teh: & Dist. Ghezigbad. Bounded az undar- East: Shop Ma. 7
& Gali 12 ft. wide, West: House of Jit Bandhan Yada, North, House of Other, South: Shop No. 5.
Ragistered on: 19033021, In book na. 01, vol, no, 17%94, By, no. 45-70, 51, no, 2700,

4 | 1. Mukesh Kumar 5o Suraj Pal (Borrower] 27-05-2026
2. Manshl Wio Mukesh [(Co-Borrower) Rs, 38,83 566/ [Rupees Thirly-
Hoth Rfo KH Mo, &4, Manjhaoli (179), Faridabad, Eight Lakh Eighty-Three Thousand
Haryana-121107 Five Hundred Sixty-Six Only) as on
Loan &ccount Mo, - LALOIOT24-00010030 09.06.2026

Description 0f The Immovable Property:-Plol Mo, 0-77, measuring 194,87 5q. mir, ke, 233 5t]
yids., Pargana & Teh, Loni, Mohala/ Gram: Rameshw'iar Park Calany, Loni [Cdtssde Chakbandi},
Ghazmabed. Bounded &5 under- East: Phol Mo, 76, Wesi: Plol No. 78, Norih: Rasta 40 1. wide,
Bouth: Sepvice Lane 12 °ft, Registered on: 00042024, In book no. 07, vol. no. 5649, Py, no
271-232, 51 no. G238

20-05-2026
Rs. 16,24, 298/ (Rupees Sixteen
Lakh Twenty-Four Thousand Two
Humndred Ninety-Eight Only) as on
30.04.2026

5 | 1. Raj Kumar 5/0 Dharam Vir {Borrower)

2. Rekha C/o Anand Pal (Co-Borrower)

3. Shubham 5/o Raj Kumar [Co-Borrower) All Bfo
House oo 52, Fiest Floor, Block-8, Phase-l, Yijay
Wihar, Rohini, Delhi-110085, Loan Accoont Ho. -
LAGIB092Z-00005711 & LAGIBO921-0000348]

Description Of The Immoveble Property:-Flat Moo WUGF-01, Upper Groand Floor, MG Frand
AHS, without Rool Right, ool of Khasra Ne. 233, Plot No.- B-164, admeasuing 150 sq. yds.
covered area 50,166 =q. mir i.e. 80 sq. yos. situated st Colony Radl Vikaer Aavas Samiti Lid.,
Vill. Saduflabad, Pargana & Teh. Loni, Ghaziabad . Bounded &5 under- Easl Shop Mo, 31, West
Raad 30 ft., Morth: Plat Mo, B-163, South- Plot Mo, B-165. Registered on: 06, 10,2027, in beok no
07, vol: na. 2A98, Pg. no.’ ¥91-320, &1, nao. 12213

IT-05-2026
Ra. 21,45 827/- (Rupees Twenty-

& |1, Tinku 5/o Mahaendra Ei:rg:: (Borromer)
One Lakh Forty-Five Thousand Eight

2. Gamga Devl Wio Tinky Bormawer)
Bath Ria Bank Colony, Premium Magar, Ved
Magar, Aligarh, Uttar Pradesh-203001 Hundred Twenty-Seven Only) as on
Loan Account Mo. - LAALGOS24-00012235 049.06.2028

Description Of The Immovable Properiy:- & residentlal property measuring 100 sq. yds. e
83.41 sg. mir, part of Khasra Mo. 294, situated sl Gambhirpura, Pargana & Tehsil Kol, Dist.
Aligarh. Bounded as under- East, Medsuing 18 1. after that Dther's House, WesLl: Meaguring
18 1, afier that Rosd 12 1., Morth: Measuring 50 ft. after that House of Satyanaran, South
Measuring 50 ft. after that House of Indria Kumari, Registered on: 04.10.2024, in book na. 03,
vl no, 14278, Py, no. 265-286, 51, no. 13494,

2T-05-2026
Rs. 7,16,995/- [Rupees Seven Lakh
Sixteen Thousand Nine Hundred
_| Minaty-Five Only) as on 09.06.2026

e

7 | 1. Vaseem S0 Meharban (Borrower), 2. Heena
Wio Vaseem [Co-Borrewer), Both R'o Village Loni
Chakbandi, Ghazishad, Utar Pradesh-207103

| Loan Account No. - LALOIOG24-00011566

Description OF The Immovable Property:-Plot situated in Ehagra Mo, 437, admeasuring 50 sq
yds ie 41.80 5. mtr, Aman Garden, Gram Loni Chakbandi Area. Ward/Pargana: Loni, Teh.
Lonk, Ghiaziabad, U.P Bownded % under- East: House of Muntlaz, West: House of lhivas, North
Houge of Aarif, South: Road 20§, wide. Registerad on; 24.00 2024, in book na. 01, vod. no, 2065,
Pg. no. 1-18; 5l. ng. 7634,

I the said Bearowers shall fall 1o make payment io Satin Housing Finance Limited a3 aforesald,
Satim Housing Finance Limited shall proceed against the above secured assets under Sactian
13{4) of tha Act and the applicable Rules, enfirely at the risks of the said Borowers a5 to the
costs and consequences. The sad Borrowers are prohibited under the Sct from transfesring
tha aforesaid assets, whether by way of sale, lease or otherwise withoul the priar written
cansent of Satin Housing Finance Limied. Any person whi contravenes of abils contravention
of the provisians of the said Act ar Bules made there under, shall be liable for imprisonment
and/of penally as provided under the Act.

PLACE: GURUGRAM,

Sdi-, Autharized Officer

DATE: 02.06.2026 SATIN HOLISING FINANMCE LIMITED

New Delhi
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THE INDIAN EXPRESS

AAVAS FINANCIERS LIMITED
(CIN:L65922RJ2011PLCO34297) Regd. & Corp. Office: 201-202, 2nd Floor, South End Square,
Mansarovar Industrial Area, Jaipur. 302020

FINANCIERS LTD.

$ Aaves

SAPNE AAPKE SAATH HAMAARA

APPENDIX-IV-A [See proviso to rule 8(6)] Sale notice for sale of immovable properties

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s)/ Co-Borrower (s)/Mortgagor (s) and Guarantor (s) that the below described
immovable properties mortgaged to the Secured Creditor, the constructive/physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS
LIMITED, the same shall be referred herein after as AFL. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction for
recovery of amountmentioned inthe table below along with further interest, cost, charges and expenses being due to AFL viz. Secured Creditor.
Itis hereby informed you that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

W

TATA
TATA CAPITAL LIMITED

Registered Office: 11 Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai - 400013
Tel No.: 022-6606 9000 Corporate Identity Number: L65990MH1991PLC060670
Website: www.tatacapital.com

PUBLIC NOTICE FOR CLOSURE OF BRANCH PREMISES

SALUTE THE SOLDIER

Capt PV Vikram, SM
(24 Oct 73 - 02 Jun 99)
On the occasion of SHAHEEDI DIWAS of Capt PV
Vikram, SM of 141 Field Regiment (KARGIL) on 02 Jun
2026, the Commanding Officer, all ranks, their families
and the veterans of the Regiment pay homage to the
A martyr who made the supreme sacrifice for the Nation
during op VIJAY. His valour & heroism continues to inspire all of us. On

By Order of the Board of Directors

For India Exposition Mart Ltd.

Sd/-

Anupam Sharma

Company Secretary & Compliance Officer

June 2, 2026
Delhi

Jaipur

Loan Afc Number / Date & E-Aucti Contact Tata Capital Limited (“Companyj’), having its Registered Office at 11th this day, we pledge to take the name of the regiment to even greater
Date of - Reserve | Earnest | Date & | Date of -Auction Person Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, heights and elory in the times to come
Name of Borrowers/ Dues As on Amount of Posse- Description Price For [Money For| Time of | Bid Sub- Place Pro ert‘ L Parel. Mumbai - 400 013 Mah hira. India. hereby inf i g glory . . .
Co-Borrowers/ 13(2) Demand ; of Property Property | Propert A d ot of Tender Visit Igatey& ower Parel, Mumbai - , Maharashtra, In lla, ere_y informs its CO & All Ranks 141 Field Regiment (KARGIL)
Guarantors/Mortgagers Notice ssion operty | Property |E-Auction| mission | gypmission Time customers and all concerned that pranqh at Umalc_l Mans_lon, B-53/54, CT(GD) Niraj Chetry (PMG)
( ) N | N Hanuman Nagar, Gautam Marg, Vaishali Nagar, Jaipur, will operate out (02nd June, 2019)
AC NO. Rs. 7 Feb 23 3 Aug [Property Situated At Rs. Rs. 11.00 On Or |1st Floor Ramesh Jat — of the following address, with effect from September4, 2026: « » |
LNRAJ04319- 422826/-8& |Rs.205514/-& | 23 |Araji No.214, Patta [503877.6/| 50388/- | AMTO | Before |,Moolchand  [9376045878, ng ' o P ’ Sashastra Seema Bal” solemnly remembers the
200127632 Rs. 874354/ | Rs. 427569/- No. 17, Gram- _ 01.00 PM | 07 July |Talesra Property Branch Office Address (Continuing operations): e)ftra}ordmary courage and selfless sacnﬁce_ of CT(GD)
Dineshchand D, Duesason | Duesason Ea'aghumat"lTGf?m 08July | 2026 |Building,Viveka | visit date 2nd Floor, Umaid Mansion, B-53/54, Hanuman Nagar, Gautam Marg, Niraj Chetry (PMG) of 35th Bn SSB, who laid down his
Mrs. Sayari Kalal 29 May 2026 3 Feb 23 szghgzgt_s:r’?ﬂ'ﬁ- 2026 nand Chourha, | 06 July 2026 Vaishali Nagar, Jaipur, Rajasthan - 302021 life in 'Ehe service of the 'Nat{on. Seven years ago, during
(AC NO.) Devgarh, Distt- Bhilwara Road, | 9:00 am TO Branch Office Address (Proposed to be closed): - lan antl-Na_xahte operation in Jharkhand, he n_1ade the
LNRAJ02917- Rajsamand Kankroli, 5:00 pm ! : ultimate sacrifice in the line of duty while bravely responding to a
180052776 Ral ' Raiasamand- 4th Floor, Umaid Mansion, B-53/54, Hanuman Nagar, Gautam Marg, . 2 . .
ajasthan ) L . . counter attack by Naxalites. In recognition of his exceptional gallantry and
Guarantor : Mr. Admeasuring 1020 313324, ) Vaishali Nagar, Jaipur, Rajasthan - 302021. devotion to duty, CT(GD) Niraj Chetry was posthumously awarded the
Dhanna Lal Sa. Ft. Rajasthan-india For any query, please write to us at customercare@tatacapital.com Police Medal for Gallantry on Republic Day 2022. His unwavering
(ACNO.) Rs. 4 Feb 25 18 Sep | Patta No 46 Book No Rs. Rs. 11.00 On Or |1st Floor, Ramesh Jat — For and on behalf of commitment, valour and sacrifice shall forever remain etched in our
LNDUG02921- 723728/- & |Rs.474093/-&| 25 |127 Gram  [920451.6/(92045/- [ AMTO | Before [Station Road, |9376045878, Place: Mumbai Tata Capital Limited hearts and continue to inspire generations of brave personnel.
220185101 & Rs. 348325/~ | Rs.175637/- Barjangsar, Teh. Sri - 01.00 PM| 07 July [PaniKiTankiKe | Property Date: June 2, 2026 Authorised Signatory «SASHASTRA SEEMA BAL’
LNDUG04322- Duesason | Duesason Dungargarh, Distt, 08luly | 2026 |Pass, visit date BORDER SECURITY FORCE
230250484 29 May 2026 | 03-Feb-2025 (|'n§ig‘)3f33?§cs>§s an 2026 Dungargarh- | 06 July 2026 Director General and all Ranks of
Kedar Nat, Prabhu Admeasuring B0 e "m0 | [ 8 SMFG SMFG INDIA CREDIT COMPANY LIMITED G A o e oy o
Nath, Pusi Devi 416.77 Sq Yard djasthan-india AYpm I IndiaCredit Corporate office at 10th Floor, Office No. 101, 102 & 103, 2 North Avenue, 17 BN BSF | gallant Jawan Lance Naik Paras Nath on
(ACNO.) Rs. 6Dec24 | 23 Sep |Patta No. 36, Book Rs. Rs. 11.00 | OnOr |Ground Floor, [Ramesh Jat— e Maker Maxity, Bandra Kurla Complex, Bandra (E), Mumbai - 400051 20.10.1949 — |his Balidan Diwas. On 31st May 1989,
;23;&(2%6121- 1715656/- RSD-1184486/- 25 “g;sﬁgbﬁrf:"gram 1774080/-|177408/- 0/1\1(\)/IOTPOM g;efjorle S\f;olp No.33, 93;6045878, POSSESSION NOTICE (For Immovable Property) 02.06.1989 |he sustained fatal bullet injuries while
Dues as on ues ason ; 2 . uly [Welcome roperty ; o fighting militants in area of Khosadhal,
Mahima Devi 29 May 2026 | 05-Dec-2024 Panchayat Girdiya 08July | 2026 |Plaza, Old Bus visit date (Under Rule 8 (1) of tlhe Securlt.y Interest (Enforcgment‘) Rules, 2992) Ffmzegur Puniab and later sucetmbed
Gurjar, Shyam Lal Panchayat Samiti- 2026 Stand, 06 July 2026 Whereas the undersigned being the authorized officer of SMFG India Credit Company Limited, .. pur, J
Gurjar ?{hghpﬁra, I;hﬂwara, Shahpura,Dist- | 9:00 am TO Having its registered office at Commerzone IT Park, Tower B, 1st, Floor, No. 111, Mount Poonamalle to his injuries on 2nd June 1989.
Rajasthan, Pin- Bhilwara. 5:00 pm Road, Porur, Chennai— 600116 and corporate office at 10th Floor, Office No. 101,102 & 103, 2 North CONSTABLE |Director General and all Ranks of
Admeasuring 2268 311401, Avenue, Maker Maxity, Bandra Kurla Complex, Bandra (E), Mumbai — 400051, under Securitization Nonm PROMATHES |Border Security Force remember its
Sq. Feet Rajasthan-India and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), BISWAS gallant Jawan Constable Promathes
and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest ) 132 BN BSF |Biswas on his Balidan Diwas. On this
(ACNO.) Rs. 5lJan 24 17 Sep | Plot No - A - 05 Rs. Rs. 11.00 | OnOr [2nd Floor, Ramesh Jat — (Enforcement) Rules, 2002 issued Demand Notice dated 14/03/2026 calling upon the borrower(s) e L 10.12.1965 — |day, he sustained fatal bullet injuries
LNSGN16222- 1125773/~ | Rs.560948/- | 25 [Khalsa Nagar, 727192.8/ | 72719/- | AMTO | Before |Shop No.1&  |9376045878, (1) SAPANA VAISHNAV (2) SHREE KRISHNA AGENCY (3) RAJ KUMAR VAISHNAW under loan i 12 " |while fighting with militants in area of
230266390 Duesason | Duesason wU"bAa ’\gécts kplﬁ_ - 01.00 PM| 07 July |2,Chak -3 E, Property account number (s) # 213820911354662 to repay the amount mentioned in the notice being Rs. \h } 02.06.2001 M Simbel Gai. J&K and q
Veena Bai, Raman | 29 May 2026 | 04-Jan-2024 B;’d'a Gan ang o 08July | 2026 [Murba visit date 39,19,639.00 /- (Rupees Thirty Nine Laknhs Nineteen Thousand Six Hundred Thirty Nine Only) as on - — - ora simbel Gal, and made
Deep Singh Ganganaggr 8 2026 No.35/37 JKilla | 06 July 2026 06/03/2026 within 60 days from the date of receipt of the said notice. ultimate _sacrifice in the line Of. duty.
Guarantor : Sonpal Rajasthan 335001 No.21,Shakti 9:00 am TO The borrower(s) having failed to repay the amount, notice is hereby given to the borrower(s) and the HEAD Director Gen'eral and all Ranks f)f
Singh Admeasuring 25 X Marg, Near 5:00 pm public in general that undersigned has taken Symbolic possession of the property described herein "Ej CONSTABLE |Border Security Force remember its
60 Sq. Ft. Rajasthan below in exercise of powers conferred on him under sub section (4) of section 13 of the Act read with L SATYA PAL |gallant Jawan Head Constable Satya Pal
Pa't"'kar Dist. - Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this 01 Day of Jun, in the year 2026. ||" SINGH Singh on his Balidan Diwas. On this
Sriganganagar- The borrower in particular and the public in general are hereby cautioned not to deal with the { ) 87 BN BSF | 4ay, he sustained fatal injuries in an IED
335001, ) property and any dealings with the property will be subject to the Charge of SMFG India Credt i ? 12.04.1957 — |y 10o; triggered by militants in Ramban
Rajasthan-India Cormpany Limited for an Rs. 39,19,639.00 /- (Rupees Thirty Nine Lakhs Nineteen Thousand Six : 02.06.2000 .
Hundred Thirty Nine Onl 06103/2026 and interestth area, Jammu and madeultimate
(ACNO.) Rs. 6 Dec 24 20 Jul |Residential Property Rs. Rs. 11.00 | OnOr |Ground Floor, [Ramesh Jat— undred Thirty Nine Only) as on c0cbandinterestinereon. - ) sacrifice in the line of duty.
LNREN17623- 926168/- Rs.582320/- 25 |Patta No. 67, Book  |900168.3/| 90017/- | AMTO | Before |Near Bajaj 9376045878, The borrower's attentionis invited to provisions of sub-section (8) of section 13 of the Act, in respect CENTRAL RESERVE POLICE FORCE
No. 04, - Village _ of time available, to redeem the secured assets.
240302603 Dues as on Dues as on - 04, g 01.00 PM| 07 July [Showroom, Property Tidani |DG and all Ranks of #CRPF pay solemn
Sanjya Devi, 29 May 2026 | 05 Dec 2024 gu“y%"vas' Panchyat 08 July 2026 |Chomu- Jaipur visit date DESCRIPTION OF THE IMMOVABLE PROPERTY Veer Bali am__ tribute to Constable Ranijit Kumar
Nandlal Verma Dzr:?tlaniam arh 2026 Road, Renwal- | 06 July 2026 Constable Ran.llt . J
Guarantor : Distic—Sika% 303603, 9:00 am TO PROPERTY OWNER - Mrs. SAPNAVAISHNAW. Kumar Singh Smg_h_of 7? Bn, who made the supreme
Narendra Kumar Rajasthan, Pin- Rajasthan-india | 5:00 pm PLOT NO. :- B-71, SCHEM KINGS RESIDENCY, VILL. - MANDAU, THEHISAL - SANGANER, 79 Bn sacrifice in a grenade attack by
Meena 332702 JAIPUR. RAJASTHAN. 03-05-1966 To |militants in the Khoja Bazar area of
Admeasuring ADMEASURING - 200 SQ.YDS. FOUR SIDE BOUNDRIES: - EAST: - PLOT NO. B-72, WEST: - 01-06-1990 Srinagar, Jammu & Kashmir on 1 June
131.70 Sq. Mtrs. PLOTNO.B-70, NORTH: - 30 FT* WIDE ROAD, SOUTH: - PLOTNO. B-74&B-75. i 1990. #CRPF salutes the braveheart
(ACNO.) Rs. 9 May 24 22 Jul |Pata No. 41 Book Rs. Rs. 11.00 | OnOr |1stFloor, Plot [Ramesh Jat— Date: 01/06/2026 Sd- Authorized Officer and pledges never to let his sacrifice go in vain.
LNANG02922- 1322062/~ | Rs.770666/- | 25 [No.24 927594/ | 92759/- | AMTO | Before [N0.96,97,102 |9376045878, Place: JAIPUR (RAJ.) SMFG India Credit Company Limited Veer Balidan Veer Balidani
230262596 Duesason | Duesason Grampanchayat And 01.00 PM| 07 July |,Block No. Property - .
A Village Chak 4 S.P.S . L Shri R. S. Mishra Head Constable
Sardul Singh, 29 May 2026 | 06 May 2024 S Ig Tohail 08 July 2026 |Rc-2,0pposite visit date Asst. Comdt Ram K Singh
Gurmeet Kour, (Salempura), Tehsil 2026 Tahshil 06 July 2026 FORM G sst. Lomdt. am ‘umar Sing
Ravinder Singh Anupgarh District Sri Campus 9:00 am TO FORM G 119 Bn 119 Bn
‘G\g”mg:::ff;;‘g“g%o Anupgarh,Dist- |  5:00 pm INVITATION FOR EXPRESSION OF INTEREST FOR 30-10-1949 To 01-11-1966 To
Sq.Ft Sriganganagar- PRAYAG POLYTECH PRIVATE LIMITED OPERATING IN 01-06-2005 01-06-2005
iif!s?&;n..n dia MANUFACTURING & EXPORT OF PLASTIC MASTERBATCHES AT BHIWADI Voot Balidani Veer Balidant
- (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board Constable Ajay Pal Constable
(ACNO.) Rs. 7 Aug 24 12 Aug [Patta No 109 Rajesh Rs. Rs. 11.00 | OnOr ([ 1stFloor,S- Ramesh Jat - of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Singh Bhadoria Ram Siya Mishra
LNTONO02920- 2368416/- Rs.1824870/- 25 [Saini,Gram . 1508958.9(150896/- AM TO | Before [13,Housing 9376045878, RELEVANT PARTICULARS 119 Bn 119 Bn
210175398 Duesason 29| Duesason Panchayat Aligarh /- 01.00 PM| 07 July |Board, Near Property 7TName of the Corporate Debtor | PRAYAG POLYTECH PRIVATE LIMITED 30-06.1971 T 01-01-1973 T
Rajeshsaini, May 2026 6 Aug 24 d’apchay_la_t Sfm't' 08July | 2026 |BusStand, visit date | along with PANI(’;IN/LLP N ’ ' Vo~ 0 Vi 0
Manabhar Devi Rg;\gi;‘;“ar?“ 2026 Tonk-304001, | 06 July 2026 5 along wi . 1. [PAN: AMACP1009R | CIN: U28994R11982PTC012328 01-06-2005 01-06-2005
Admeasuring 985 Rajasthan-India 9:09 am 7O .|Address of the registered office | C-587, Phase -1, Industrial Area, Bhiwadi, oer Balidani Voor Balidani
Sq. Ft 5:00 pm Alwar, Rajasthan - 301019
q- Tt URL of websi s b cor Constable Mathura Constable
(ACNO.) Rs. 06 Mar 2025 |20 Nov | Plot No.99 & 100, Rs. Rs. | 11.00 | OnOr |PlotNo10-11, |Rameshlat—| [|*|URLOfwebsite _ PS:/IWWW.prayagmb.com - Singh Tomar Kortesha K.
LNRAMO00521- 1369064/- & | Rs.1033099/- | 25 |PartOf Khasra No. |4191984/-(419198/-| AM TO | Before |1st Floor, 9376045878, 4.\ Details of place where majority | C-587, Phase -1, Industrial Area, Bhiwadi, 119 Bn 119 Bn
220210071 & Rs. 769577/~ & Rs. \5/9“9 Slt'léﬁt‘?d l?td 01.00 PM| 07 July |Infront Of Property of fixed assets are located Alwar, Rajasthan - 301019 01-01-1978 To 01-06-1976 To
LNRAM15222- & 541556/~ & Toha o raad 08July | 2026 |Gokul Dham visit date 5. | Installed capacity of main 4,000 metric tonnes (Approx.) per month . 01-06-2005 iy 01-06-2005
230277364 & Rs. Rs. Rameanimandi 2026 Society, 06 July 2026 products/ services J ! o Elug .
LNRAM17723- 1073422/- 814445/- Distththa d Khairabad 9:00 am TO .| Quanity & value of ma oS . . DG and all Ranks of #CRPF pay solemn tribute to six bravehearts of
240331078 Dues as on Dues as on Rajasthan Road, Ramganj |  5:00 pm | Quantity \Ilda'ue] OtrfT]aIn p.rol ucts/ | Quantity —1500-2000 metric (Approx.) 119 Bn, who made the supreme sacrifice while bravely combating
Radheshyam 29 May 2026 | 05 Mar 2025 Admeasuring 2000 Mandi - services sold in last financial year | Value - 1819.10 Lakh Maoists during an ambush near village Injiram, district Sukma,
Radheshyam, Antim Sqft 326519, ) 7.|Number of employees/ workmen | 78 Chhattisgarh on 1 June 2005. #CRPF salutes the bravehearts and
K”.marfuffa' Geeta Rajasthan-India 8.| Further details including last available | Last available audited financial statements pledges never to let their sacrifice go in vain.
Bai, Sudesh Gupta, financial statements (with schedules) | are for FY 2024-25. Details can be obtained ———DG and all Ranks of #CRPF pay solemn
Manish Gupta . . ; : h Veer Balidani
p of two years, lists of creditors, relevant | from Resolution Professional by sending an Shri Saunak _|tribute to Asstt. Comdt. Shri Saunak
(ACNO.) Rs. 08 Apr 2025 |18 Nov |Flat No. 103, First Rs. Rs. 11.00 | OnOr (201-202,2nd Ramesh Jat — dates for subsequent events of the email at: K Das Asst, |Kumar Das of 211 Bn, who made the
LNRJP17524- 4278972/~ | Rs.3573350/- | 25  [Floor, Block-A 3859200/-(385920/-| AM TO | Before |Floor,Southend | 9376045878, process are available at: prayagpolytech.cirp@gmail.com umar Das Asst. supreme sacrifice while countering an
250356611 Duesason | Duesason Govindam 01.00 PM| 07 July |Square, Property 9. | Eligibility for resolution applicants | Eligibility criteria is mentioned in the detailed Comdt. 211 Bn ambush by Maoists during an
Vishal Basotia, 29 May 2026 | 07 Apr 2025 Paraﬁlse et 08uly | 2026 |Mansarover visit date ' d tion 25(2)(h) of th ‘Invitation for Expression of Interest’ and can be 03-10-1977 To fon 4y j f S Ll
Vandana Vashishtha AL kh No 92, 97/2, 2026 Industrial 06 July 2026 under secfion 25(2)(n) of the e o ot o 01-06-2013 [operation in the jungles of Khallari,
/2 Sukhiya Area, Jaipur- 9:00 am TO Code is available at obtained from Resolution Professional by district Dhamtari, Chhattisgarh on 1
Rampura Road 302020 5:00 sending an email at: June 2013. Displaying exemplary leadership and courage, he led a
Sanganer Jaipur. A oopm rayagpolytech.cirp@gmail.com | ePAyng pany eacersib e
Near Govindam Rajasthan-India , __ | prayagpolytech.cirp@gmail. resolute counter-attack despite a tactical disadvantage, forcing the
Paradise Jaipur 10, Last date for receipt of expression | 27.06.2026, Saturday Maoists to retreat. For his exceptional gallantry, he was posthumously
gg’f‘éﬁgm (India)- oflnteregt _ i awarded the President’s Police Medal for Gallantry. #CRPF salutes the
. 1t.| Date of issue of provisional list of | 07.07.2026, Tuesday braveheart and pledges never to let his sacrifice go in vain.
Admeasuring 1340 rospective resolution applicants TR C 2rd 3l Raks of ZCRPE ooy solem
Sq.Ft. 12 E t% - for subrmissi pr 12072026 Sund Veer Balidani |G and all Ranks of #CRPF pay solemn
| Last date for submission o .07. unda - ) )
(ACNO.) Rs. 10 May 25 | 24 Jan [Patta No. 14 Gram Rs. Rs. 11.00 | OnOr |Ground Floor, [Ramesh Jat— objections to provisional list ’ y Heac'i Con§table trflbllnze t; Hea(:l Constzble Eajpal Singh
LNGAN00622- 957786/- | Rs.686483/- | 26 |Sarewadi Teh.Raipur| 770632/- | 77063/ | AMTO | Before Commercial (9376045878, | |15 oiseus of fal st of 22.07.2025 Wednesd Rajpal Singh |of 12 Bn, who made the supreme
230238656 Duesason | Duesason Dist. Bhilwara 01.00 PM| 07 July |Plot No. Property oot resoltton aoplicants |~ < <0 Hednesday 12Bn  [sacrifice while bravely combating
Deep Singh, Radha | 29 May 2026 | 08-May-2025 izjasthan .311§g;8 08July | 2026 |[2751/1& visit date prosp ; y Pp 09-06-1943 To |militants during a patrol in Amritsar,
Devi, Savai Singh SqFt e 2026 2751/2,KK | 06 July 2026 14, Date of issue of information | 27.07.2026, Monday | 02.06.1087 |Punjab on 2 June 1987. #CRPF salutes
Guarantor : Ram Tower, 9:00 am TO memorandum, evaluation matrix the braveheart and pledges never to let
Singh Sﬁ?’enue 5:00 pm ;?c(»jsrp%(iltjl?/:t:g;gﬁjstgﬁtg);pﬁgmttg his sacrifice go in vain.
illage = = ——
Bhilwara, 15.| Last date for submission of 26.08.2026, Wednesday Veer Balidani Veer Balidani
Sancheti resolution plans N Lance Naik T. Lance Naik
Colony, Near o p . P | Damodharan Kurup D. Jagannathan
o ) 16.| Process email id to submit prayagpolytech.cirp@gmail.com
Mirchi Mandi, Expression of Interest 12 Bn 12 Bn
Bhilwara- sd 04-04-1947 To 02-05-1956 To
Rajasthin, Rishabh Chand Lodha e 02-06-1987 02-06-1987
India Regn. No.: IBBI/IPA_-001/IP.-P01075/2_017-2018/11766 DG and all Ranks of #CRPF pay solemn tribute to Lance Naik T.
(ACNO.) Rs. 11Nov25 | 23lan |Plot No. 21, Scheme |  Res. Rs. 11.00 | onor [201-202,2nd  |Ramesh Jat - Bf;ﬁe ?3253%226 Address: E-5, Basa”t;/")f:ag'r aBngg’giLathf;té Emg; Damodharan Kurup and Lance Naik D. Jagannathan of 12 Bn, who
231200503400265 | 1171561/ | Rs.1054587/- [ 26 [ShriRam Residency - [1050000/-|105000/-| AM TO | Before [Floor,Southend | 9376045878, : yag Foy made the supreme sacrifice while bravely combating militants during a
Ganga Devi, Om Dues as on Dues as on gltu%'g?d AtoGrgrm ‘ 01.00 PM| 07 July |Square, Property patrol in the area of PS Mehta, Amritsar district, Punjab on 2 June
Prakash Soni, 29 May 2026 | 10-Nov-2025 as bilwa, Un fon 08July [ 2026 |Mansarover visit date 1987. #CRPF salutes the bravehearts and pledges never to let their
Roshan Soni Road, Tehsil 2026 Industrial Area, | 06 July 2026 INDIA EXPOSITI ON MART LTD. sacrifice go in vain.
Sanganer,Jaipur. Jaipur-302020, | 9:00 am TO CIN: U99999DL2001PLC110396 - - S -
Rajasthan Rajasthan-lndi’a 5.00 pm Regd. Office: Plot No. 1; 210 - Atlantic Plaza, 2* Floor, Local Shopping Centre, Veer Balidani Veer Balidani
Admg“"""g 52.50 : Mayur Vihar Phase-l, Delhi - 110091 Tel.:+91-120-2328011-20, Fax: +91-120-2328010 Lance Naik Constable M.
Sq. Yds. Email id: cs@indiaexpocentre.com, Website : www.indiaexpomart.com Lalan Prasad Sudhakar Rao
(ACNO.) Rs. 10 May 25 5Jan |Residential Property Rs. Rs. 11.00 | OnOr |GroundFloor, |Ramesh Jat— NOTICE TO SHAREHOLDERS 79 Bn 79 Bn
LNREN00622- 1038927/- | Rs.716033/- 26 |Plot No. 94 Situated | 959322/- | 95932/- | AM TO | Before |Near Bajaj 9376045878, U] 20-07-1964 To 04-02-1959 To
230258813 Dues as on Dues as on At Kuli, Tehsil - 01.00 PM| 07 July |Showroom, Property 15" EXTRAORDINARY GENERAWL MEETING & INFORMATION ON E-VOTING 02.06.1995 02061995
Nagarmal 29 May 2026 | 08-May-2025 gitaraRm.garE' Distt. 08July | 2026 |Chomu-Jaipur visit date Notice is hereby given that the 15" Extraordinary General Meeting (“EGM”) of the
Nagarmal, Sunita Ald?r:'eai{:arsi; gan 2026 Road, Renwal- | 06 July 2026 shareholders of India Exposition Mart Ltd. (“the Company”) is scheduled to be held on Veer Balidani Veer Balidani
Sharma 166.66 Sq. Yards 303603, | 9:00amTO Tuesday, June 23, 2026, at 11:30 AM (IST) at “Govt. Servants Co-operative House Constable Bhagwat Constable
Rajasthan-India | 5:00 pm Building Society Limited”, Kalyan Kendra, 9, Paschimi Marg, Vasant Vihar, New Sudhakar P Ajay Rai
(ACNO.) Rs. 5 Jul 25 31 Jan |Patta No 11 Rs. Rs. 11.00 | onor |Ground Floor, |Ramesh Jat— Delhi - 1100.57.t.° transact the business(es) as stated in the notice, sent to the 79 Bn 79 Bn
201200201646881 1012261/~ | Rs.836625/- 26 |Dhamniya 946576/- | 94658/- | AM TO | Before |Commercial 9376045878, shareholders individually. 09-07-1966 To 05-02-1971 To
Shanti Lal Telar, Duesason | Duesason %?m:lgag;asthan 01.00 PM| 07 July [Plot No. Property The Notice of the EGM has been dispatched to all the shareholders whose email IDs 02-06-1995 02-06-1995
Nirmla Devi Taylor | 29 May 2026 | 04-Jul-2025 311608 0§ OJZUéY 2026 %;gi; ; 8& ‘ OGVJSIIt dza(';; 6 are registered with the Company. Physical copies of the same have been sent to all other Veer Balidani Veer Balidani
Guarantor : Prem Admeasuring 1739 T 4 9_0(;' Y o shareholders at their registered address in the permitted mode. The Notice is also Constable Constable
Kumar Swarnkar Sq.Ft. RZ‘C’:[:'UE 'S.OSmm available on the website of the Company at www.indiaexpomart.com and of the Jai Singh Mohd. Allaudin
Village “op National Securities Depository Limited (NSDL') at www.evoting.nsdl.com. The dispatch 79 Bn 7'9 Bn
Bhilwara, of notice of EGM has been completed on Monday, June 1, 2026. 10-05-1970 To 25.04-1972 To
Sancheti The documents pertaining to the business(es) to be transacted at the EGM are available 02-06-1995 02-06-1995
Colony, Near for inspection at the Registered Office of the Company between 12 Noon to 3:00 PM on all _ - _
Mirchi Mandi, working days, except Saturday, Sunday and Gazetted Holidays, upto the date of EGM. DG and all Ranks of #CRPF pay solemn tribute to six bravehearts of 79
Bhilwara- In compliance with the provisions of Section 108 of the Companies Act, 2013, read with Bn, who made the supreme sacrifice while bravely combating insurgents
311001 " . } . during a convoy ambush in Manipur on 2 June 1995. #CRPF salutes the
Rajasthan applicable rules thereto, and Secretarial Standards-2 issued by the Institute of Company bravehearts and pledges never to let their sacrifice go in vain
Intjia ! Secretaries of India, the shareholders will have an opportunity to cast their votes remotely ~oor Balidart Hoad ~eor Bal d. =
by electronic means (Remote E-voting), facilitated by NSDL, on all the resolutions set eer balidani Hea eer balidani Lance
(ACNO.) Rs. 12Aug24 | 6Jun |Patta No. 15, Village-|  Rs. Rs. 11.00 | OnOr [Ground Floor, |Ramesh Jat— forth in the notice. The remote e-voting shall commence on Saturday, June 20, 2026, at Constable Naik Jagdish
LNTAR00616- 1146768/~ |Rs.658207.78/| 25 [MehriRajviyan, 1869285/-1186929/-| AM TO | Before |Ward No. 16, |9376045878, 10:00 AM (IST) and will end on Monday, June 22, 2026. at 5:00 PM, 1ST Th’e reméte Gajraj Singh h ) 67 BN
170033020 Duesason 29| - Duesas on thsll;]qsardarsahar' 01.00PM| 07 July |Opposite Court | - Property e-v.oting mgdull shall be disabled by NS)gLforvotng thereafter Kindly(refe)r.the notice of 67 BN ' 03-04-1966 To
Om Prakash, Vinod May 2026 11 Aug 24 g's_t' thuru’ 08July | 2026 [Campus, Near visit date the EGM ding instruct i ' 03-01-1950 To - 02-06-1999
Devi, Ramlal Godara A?;Seagnr'n 2026 Water Works, | 06 July 2026 e regardinginstructions on e-voting. . . 02-06-1999 .
Guarantor : Pawan 1690_50”5(;_ %t Main Road, 9:00 am TO o The Company shall also provide facility for voting during the EGM. Shareholders — | —
Kumar Taranagar, Dist- [ 5:00 pm attending the meeting who have not already casted their vote by remote e-voting shall Veer Balidani Veer Balidani
Churu-331304, be able to exercise their right to vote at the EGM. The shareholders who have casted Constable Constable
Rajasthan-India their vote by remote e-voting prior to the meeting may participate in the meeting but Babu Singh A. B. Denvade
The terms and conditions of e-auction sale:- shall notbe entitled to cast their vote again. . ,’ 67 BN 67 BN
(1.) The E-Auction sale of Secured Asset is on “as is where is”, “as is what is” , “whatever there is” and “no recourse” basis for and on behalf of the Secured Creditor viz. AUSFB o The cut-off date for determining the eligibility to vote by electronic means or at 30-10-1962 To 01-06-1969 To
and there is no known encumbrance which exists on the said property. (2.) For participating in online e-auction sale, Bid document, copies of PAN Card, Board Resolution in the EGM is Tuesday, June 16, 2026. A person whose name is recorded in the register 02-06-1999 02-06-1999
case of Company and photo ID, address proof are required to be submitted along with EMD, which is payable by way of RTGS/NEFT/DD in the name of AAVAS FINANCIERS of members as on the cut-off date shall be entitled to avail the facility of remote e-voting Veer Balidani Veer Balidani
LIMITED, Current account No.00548470000107 AAVAS FINANCIERS LIMITED, Regd. & Corp Office : 201-202, 2nd Floor, South End Square, Mansarovar Industrial Area, orvoting facility available at the meeting, as the case may be. Constable Constable
Jaipur 302020 IFSC Code: HDFC0000054, Once an Online Bid is submitted, same cannot be withdrawn. Further any EMD submitted by bidder will be required to send the o Any person who has acquired shares of the Company and becomes shareholder after Baldev Singh Anju Kumar Singh
Fequesed to it the websit kg arfalauconige e & hitps/asvas i/ Saroe slenotice fr urther derats el pocedure & anime g an £-ueqon | | 429aichoftheNotceand holdingshares a on cutf dle, maycbanheloginidand 67 BN 67 BN
q S N i - : R I ) N X N password by sending a request at evoting@nsdl.com or cs@indiaexpocentre.com 15-10-1969 To 03-01-1973 To
prospective bidder may contact including Terms & Conditions, to take part in e-auction sale proceeding and are also advised to contact e-mail of auction@aavas.in & by mentioning DP D/ Client ID
ramprasad@auctiontiger.net, Contact No. 8000023297 (Aavas Contact Person : Ramesh Jat— 9376045878, Mohd. Kalim - 7849821425) | Y ‘ 9 ) ) fer to the 'F iy Asked Questions’ (FAQ 02-06-1999 02-06-1999
L] i n
Please Note: - This is also a 30 days notice Under Rule 8(6) read with Rule 9(1) to the Borrowers/Co Borrowers/Mortgagors of the above said loan account about sale through tender annga‘see-v(z)t;ny l?:eern;sa’ rz,t?:l'ma?/ya ir;;; (iJn di)wr:%‘audesn silactiso: of :‘esleﬁgs e(-votinS) Veer Balidani Veer Balidani
/inter se bidding on the above-mentioned date. The property will be sold, if their outstanding dues are not repaid in full by the borrower in the given notice period. website 9 evoting.nsdl.com. In case of any grievances, you may contact NSDL a?t Constable Constable
Place : Rajasthan Date :02-06-2026 Authorised Officer Aavas Financiers Limited 022-48867000 or reach at e\;oting.]@nsdl.com. ’ B. N. Murmur Pramod Kumar
o The results of voting would be declared as stipulated under the relevant rules and will 67 BN 67 BN
also be posted on the above-mentioned Company’s and NSDL website 06-01-1963 To 02-11-1972 To
' 02-06-1999 02-06-1999

DG and all Ranks of #CRPF pay solemn tribute to eight bravehearts of
67 Bn, who made the supreme sacrifice while bravely combating
Maoists during an operation in Bihar on 2 June 1999. #CRPF salutes
the bravehearts and pledges never to let their sacrifice go in vain.



